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depletion, the present balance recoverable oil
reserves would sustain a production for
about 24 years.

(b) and (c) Yes, Sir. Apart from the
exploration projects initially included in the
current plan, Government have approved an
accelerated  Exploration programme to
increase the hydrocarbon reserves in the
country. This programme includes the
National Seismic grid, deep sea exploration
and exploration in frontier areas.

(d) While 32.24 million tonnes of crude oil
was produced indigenously during 1994-95,
about 27.35 million tonnes was imported
during the period.

Proposal to set up an oil refinery in UP

5519. SHRI SANJAY DALMIA:

MAULANA OBAIDULLAH:
KHAN AZMI:

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(@) whether Government propose to set
up a new oil reflnary in Uttar Pradesh;

(b)

(c) by when the reflnary is likely to be
set up?

if so, the details thereof; and

THE MINISTER OF STATE OF THE
MINISTRY OF PEROLEUM  AND
NATURAL GAS (CAPT. SATISH
SHARMA): (a) to (c) There is a proposal to
set up a grassroot refinery in Uttar Pradesh.

The details of the proposal are being worked
out.
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Promotion of the transnational Pipelines
System

5522. SHRI RAJUBHAI A. PARMAR;
SHRI SATCHIDANANDA:
Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to
state

(&) whether, with a view to optimising
the use of petroleum resources in this part of
the globe and maximising economic
prosperity of South Asian  Region,
Government propose to promote a system of
transnational pipelines, on the lines of those
existing in Europe and North America;

(b) if so, what steps have been and are
being taken to sponsor and promote the
related schemes and what initiatives are
being taken by Government and Indian
entrepreneurs in that direction; and

(c) what is the overall plan for
development of transnational pipelines
scheme?

THE MINISTER OF STATE OF THE
MINISTRY OF PEROLEUM AND
NATURAL GAS (CAPT. SATISH
SHARMA): (a) to (c) An Agreement on
Principal Terms has been signed with Oman
or the import of 56.6 MMSCMD of natural
gas through pipelines. An MOU has been
signed with Iran for the import of 50—75
MMSCMD of natural gas through pipelines.
The feasibility studies for both the pipeline
systems are in progress.

Imported LPG

5523. SHRI MOHAMMAD AFZAL
alias MEEM AFZAL: Will the Minister
of PETROLEUM AND NATURAL GAS
be pleased to state:

(a) what is the cost and quantity of LPG
imported during the year, 1992-93 and 1993-
94; and

(b) what is the average local cost-
breakup?



